Declaration of Assets and Liabilities

L RATEN. Al AR RATHN, sonfdaughter/wite of JJLTEN.2RA.CRASAHD SINEH

aged...s3&..oorereeeennn. ye@rs, belonging to BIHAR LEGLSLATINE ASSE0 8L Y, PRTIVE

service and presently working as sZUYLOR.GCLERK .cerinn,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be

given)
Sr. Description Seif Spouse Dspendant-1 | Dependant-2 | Dependant-3
No. Name(S) Name Name Etc. Name
(i) | cash po /- |Ruchl K- Lakshya .
(ii) | Deposits in SB/-49000)
Banks, Financial __‘___,_f ~ v : 9V, £
Institutions And / A7 Y 1/
Non-Banking {907’55""“’%- 2 . %4 N
Financial
B Companies :
(iii) | Bonds, SAHAR s SE AT
| Debentures and YAN2/A7- A ’ '
Shares in ‘ 340&;— NI a i N/
companies
e Ro0c MLy |
\99 : (iv) | Other financial 1-!0-3@0609/-1-/-6-25‘&000 .
= institutions -
L ' /228 ML / R
\5\0 - NSS, Postal <2 Y {13/42yLy | I/ NI/ N/
Savings, LIC
Policies, etc
(v) | Motor Vehicles |Twewhee/er ; :
| (details of s plamcter N/ AN/ N/ 2
make, etc.) . >
| (vi) | Jewellery (give |20 5053179”-' Jo 'ra'?”— ges i , : '
: ‘ details of holtel Rs_g;z,%‘é%_ 595,?/,,( - b Y }-
Weight and RS‘ 360051/ IOOW R.g_ ¢80afy— N" / N!
Value) So/ver
RS-6808/~
(vii) | Other assets,
such as valuss S ' Y , nEias Sy
of claims / il i s A
interests
“iiNote: Value of Bends / shares / ‘Debentures as =er the latest markat Jajue in Stock i
Exchange 'r rasp=ct of listed —mparies and as zer books in the case of non listec o Y

companies snculd e given. :
L% Dependart - ner = means a carsoi sibstantia f,,encier't gn =2 ‘rcome of the

employee.

<(_,_7. 2 0



B.

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ovimership will
also have to be indicated]

Sr.
No.

Description

Setf [

Dependant-1 .

Spouse -
Name

Name(S)

pependant-3

Dependant-2 g
° Etc. Name

Name

(OB

Agricultural Land
- Location(s) X
- Survey number(s)

- Extent (Total
measurement)
-Current market value

1 '

/wf

02
3

(i)

Non-Agricultural Land
- Lacation(s)

- Survey number(s)

- Extent (Total
imeasurement)
-Current market value

Nl B

(i)

Buildings (Comumnercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NI

N7/

NI BN

W)

Houses / Apartments,
etc.

- Location(s) .

- Survey /door
number(s)

- Extent (Total
measurement}

- Current market
value

L N

v)

Others (such as
interest in prooerty)

@

I give herein below the details of my iiabilities_ /_ overdues to- publiz financial

institutions-and government dues:-
[Note : Please give separate details for each “I:em)

Sr. | Description “"*“Name & address of Bank / Amount ot#Estanding as
MNo. ; : “-‘Financial Institutions{s) / B S M e
; " e l?epartment (s) =
{a) (i) Loans frosn Banks A ' NI/
(i) Loans from financial ! : Y
institutions N/ N/
E - (ili) Government Dues:
i . {a) dues to Zepartments ' '
i ' dealing with government N/ N1/
i i accommodazion SR
; . (b) dues to Zepartments 2
i dealing witr supply of - N/ N2/
! . water S
i " (c) dues to Zepartments
. dealing with: suppiy of i : .
. electricity N N




(d) dues to departments: T ’
dealing with telephones Yaidd N/
(e) dues-to departments

dealing with government > : ’
transport (including IN /N7
aircraft and helicooters) Wl oot

(f) Other dues, if any /y/’/ ALt

(b) (i) Income Tax induding :
surcharge [Also indicate :
the assessment year upto | 2AN~ BIKPRIILE Or .
which Income Tax Return gy
filed. Give also Permanent :
Account Number (PAN)] b
(ii) Wealth Tax [Also :
indicate the assessment ’ :
year upto which Wealth A7 ; Ll i
Tax return filed.] Ry =
(iii) Sales Tax [Onty in ; =
case of proprietary ik / SN2/

ML

business] s g
(iv) Property Tax B W A

C. Personal Detail

GPF/CPE/PRAK No. p s/l 1189
Gender :- (M/F)

Date of Birth 3 o |z Tocize| 1|9 | & |2 | (oo

Cle_iss/Gmup b= C

—1 (A/B/Q)
AR T [Braarieses /2l/ve Ass e bly, Jurnler cw&e-r;c’—&
* (Full Name e.g. B.A.S.-Bihar Administrative Service, %

B.S.S.- Bihar Secretariat Service etc.}

Home District : - Gﬁagalpw
"1 hereby declare that the abové details are true to the bus¥ off my
knowledge and belief. . ) .

.

- Signature 3 '“3”j<<_“
RATAN. fldAR RATAN

Name of Employee:

Place: BATINA. ... Designation L JUNLIOR CLERK .
bater. 241 08 202/ ' eparents AIMP R LECISLATLINE RSSEMBLY,
: : PRTIV G
"_Not"e:' ; Please sign each page o?"és‘f:i%“declaration. Asset declarations ¥m

" ‘must be i1 A4 size white'paper with computer typed (single side)
~ in prescribed format. -



